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16.12.2002 

The App lic ant is absent 
Shri AJ. Bose, Sr. Central 
Govt. Standing Counsel, iiles 
Memo of ippearance for all t 
Respondents and prays for 4 
weeks time to file counter. 
Heard • Time granted till 
8.1.03 for counter, 
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NOTES OF THE REGISTRY I 	ORDERS OF THE TRIBUNAL 

08.01.2003 
Counter is already 

filed. Copy of the counter 
is already served on the  
IA. Counsel for the plic t1 
who prays for time to file 

zjoinder. Heard. Time 
granted till 27.1.03 for 
rejoinder. 

REG 

-L 

Order dated 19.2.20Q3 

one appeared for the applicant 

nor thc applicant in person appeared when 

called. However, I have heard Shri A.K. 

f , 	LIfiC u 1, C 1 	itt) 

h i 	is Lnc 	)C~i 5 	t:rYcrcjs • ;3r 

3os e brQlght to my notice that this O.A. 

hs becne irifructhis as the applicant has 

since joined in the Office of Central Exiise 

Customs, Sambalpur Division-I, In support 

of this statenent, Shri Bose referred tv 

Anneire_W1 to the counter containing t 

j oining report of the applicant at Central 

Eise & Customs, Sambalpur D1vijnI, in 

of tho aforesaid, nothing surrives in 

this a:1i2ation for adjudication by the 

TriI.inal and accordingly, this O.A. is 

disposed of. io costs, 

' ICE7171 


